
NATIONAL JU DlClAL AGADEMY
Bhadbhada Road, P.O. Suraj Nagar, Bhopal -462 044 (M.P.)

Website - www.nia.qov,in, EPABX - 0755 - 2432500

N JA/Ad m. /R ectl 2023 I 0 1 Dated - (t7.07.2023

EMPLOYMENT NOTICE

The National Judicial Academy provides national level judicial education to judges from across the country;
undertakes research into justice and judicial institutions; and to strengthen the administration of
justice. Established by the Supreme Court of lndia as an Autonomous Body chaired by the Hon'ble Chief Justice
of lndia, NJA is fully funded by the Government of lndia. NJA's home is a state-of-art world class 62 acre
campus located on a picturesque hill{op in the outskirts of Bhopal, overlooking Bhopal's famous lakes.

NJA seeks well qualified and hardworking candidate to fill the following posts on deputation or
contract or re-employment basis.

Applications, complete in all respect, should be received by NJA (in person/by posUby courier) in a sealed
cover addressed to: The Registrar(Administration), National Judicial Academy, Bhadbhada Road, Suraj Nagar
P.O., Bhopal- 462044 (M.P,) latest by 31.08.2023. The candidate should super scribe the name of the post

for on the top of en

S.N. Pav Scale* Qualifications and Experience.

1 Professor
Rs.1,44,200

- 2,18,200t-
02

An eminent jurisUscholar with published
work of high quality, actively engaged in
research, with 10 years of experience in
postgraduate teaching, and/or experience
in research at the Judicial Academy/
National Level lnstitution/ University,
including experience of guiding research at
doctorate level
OR
An Outstanding jurisUscholar with
established reputation who has made
significant contribution to knowledge
(period spent for obtaining the research
degrees shall not be counted for experience
purpose)

On Deoutation :

(i) A District Judge having Doctorate in Law,
who has an experience of 5 years.
Experience in a Training Academy shall
be a desirable qualification.
OR

(ii)Officers of the Central Government or
State Governments or Universities or
Recognized Research lnstitutions;

(a) holding analogous post; OR
(b) with two years regular service in the

scale of Rs.16400-450-20900 (as per
sth CPC) or equivalent; OR

(c) with six years regular service in the
scale of Rs.14300-450-22400 (as per
5th CPC); OR

(d) With eleven years regular service in the
scale of Rs,10,000/- (as per sth CPC)
or equivalent.

Rs.2,04,7641-



h) The number of vacancy is subject to change and the Academy reserves the right to fill up
or not to fill up any or all the posts or to short-list the candidates in any grade based on
qualification and experience.

lnterested candidates may download the application form from Academy website
www.nia.qov.in and send duly filled application in the prescribed format, super r;cribing the
name of the post, so as to reach in the office of the Registrar (Administration), National
Judicial Academy, Bhadbhada Road, PO Suraj Nagar, Bhopal- 462044 (M.P.)on or before
5.30 p.m. on 31 .08.2023.

REGISTRAR (ADM I N tSTRAT tON)



NATIONAL IUDICIAL ACADEMY
P.O. Surainagar, Bhadbhada Road,

Bhopal (M.P.) - 462 044.
t 0755 -2432500

Paste Self
Attested Recent

Passport Size
Photograph

1)

2)

3)

4)

s)

6)

7)

Post applied for (in Capital Letters)

Name [in Capital Letters)

Fitther's Name /Husband's Name/

Mother's Name

Gender

Date of Birth fin figure)

fln wordsl

Mailing Address

B) Permanent Address

9) Phone No. with Area Code

10) Mobile Number

11) Email ID

12) Marital Status

131 Religion

14) Nationality

15) Category (General / oBC /SC / STJ

16) Physically Challenged, if any

Application Format

Contcl.......2



ly declare that ail the statements made in this apprication are true compreteknowledge and belief. I understana tnat in the event of any information It 1t 'l{ stage, my candidature / appointment shail be riabre to be cr
t\ attv JLcrEtr, r'y canqroature / appointment shail be liable to bely without notice or any compensation in lieu thereof.

I

of

sum

Ia

//3/ /

Declaration

affirm that Noc from the present emproyer for apprying for the post has been

correct to the bes
found false or i

/ terminate

plied for / taken,

r Signature of Controlling Officer
of application for Deputation)

re of Applicant


